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in partial inocliiicatioii 0l' this oifice earlier order no. 7001-7015/P0wei'7};l$dl./N-E)/KKD/Delhi/Z02 ated
27th. 2023 and in exercise of powers under Section 10 [3] of the Criminal Pr0cedt%d% 7 re horize
the following Additional Sessions Judges to dispose of bail/urgent application  _; the P01iC6
Station/investigating Agencies of the North-East District, Karkardooma Courts. Delhi. as mentioned against their
respective iiaiiies w.c.l‘. Qltlaiitiaiy, 2024 till further orders -

K Sr. Name ol' the Jutliciul
No. ()l'l'icei'

l. Ms. Riclizi l)Lll'll1Lll‘,
AS] (SC:l’OCSO)-(ll

IF. Sli. Pttwllll l<l.lll'lLll' Mtitto.
Sp]. Jtitlgc. NDl’S/NE

3. Sli. Slitiiil\;ii'Niiniyaiiitin. 7
ASJ-O1 (POCSO)/NE

~l. Sh. Pulaislyzt Piiiiiiticlittlzt.
ASJ-()3/Nti

5. Ms. Savitri,
ASJ-()2/NE

o Sh. Ajay Gulzili—ll
/\SJ (SC-l’OCS())»t)2

7 Sh. l‘;Llttl\Ltj Atoni, ASJ- H
(J4/NE

S ‘Ms. Ankita Lul, ASJ (FTC)

l
Police Stations & Investigating l 1*‘ Link Judicial Officer 2"“ Link Judicial Officer
Agencies (North-East District)

Investigating Agencies : CBl, Crime l Sh. Ajay Gulati-ll _ Ms. Aiikita Liil, ASJ (FTC) ‘
BI'lll1Cll, IPR/EOW l ASJ (SC-P0550)-O2 ‘
Police Stations : New Usniaiipur & Ms. Savitri, Sh. Piiltistya Pniinachala, 1
Kliiijtiri Klias A3-V02 A5103 i

Police Stations : Bll1ljL\I1pt|l't1& Sonia . Ms. Richa Parihar, Sh. Pziwan Kuiiiar Matto, l
Vllllll' iASJ (SC-POCSO) Spl. liiclge. NDPS/NE ;

All the bail applications pertaining to lMs. Aiikittt Lal, ASJ (FTC) Sh. Panktij Arora, ASJ~ l
Riots ol'Noi'tli-East District, KKD 04/NE
Courts, Delhi

Police Stations : Seelanipur & V Sh. Pankaj Aroru, AS]-O4/NE Sh. Sliziiikiw Nziniyaiian,
Gokzilptlri , ASJ-()1 (POCSO)

l
i l_. .w__ .._.________ _. _.._ V _ .__ "MS .._ _ .._. _i_._ ._._._ ii

Police Stations : Sl1tlSll‘l Park, Shastri l Sh. Pawnn Kumar Maito, Ms. Richa PZ1l'llllll', ,
Pairk Metro Station& Cyber Police ‘ Spl. Judge, NDPS/NE AS] ($C-POCSO) l
Station. .__._ S ___,~w_
Investigating Agencies : CAW Cell, J Sh. Pulastya Piaiiiacliaila, Sh. Ajay Gtilati-ll
Special Cell & Special Task Force ‘A51-()3/NE ASJ (SGPQCSO)-02 ‘

—iPolice Stations : Dayalpur, Kurawal l Sh. Shatiikar Narayiintiii. ASJ~ Ms. Stivitri, i
Niigtir 10] (POCSO) AS]-()2 ‘

. ‘ . . . . 1

All the bail applications in which sessions court trial is pending sh llge heard by the concerned court only
lllltl applications shall be tiled directly to the concerned court. All the com unication in such applications shall be
tl()llt' by the (‘Olll'l concerned. Q lg

*7 1i~i<>.!_F?L;-_Z@3> _/Power/Judl./N-E/KKD/Delhi/2024 Dated: ‘
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(VIRENDER KUMAR BANSAL]
Principal District & Sessions Judge,
North-East District.
Karkardooma Courts, Delhi. . -
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Cogy forwarded for information and necessary action to :; ‘U l H W"-__—WW"_

l. The Registrar Geiierzil, llon'ble High Court of Delhi. New Delhi.
11.. The Principal District tit Sessions Judge (Figs). Tis Hazari Courts. Delhi.
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l l. l-‘or LAYERS.
12. l‘S/Reader to the iiiidersigiieti.

.\ll the Judicial ()t'1'icei'.-5 concerned. North-East District. Karkardooma Courts, Delhi.
. 'l‘lie l3i"ancl"i lncl'iurg'e, Administration Branch, Bail/Filing Section North-East District, KKD Courts, Delhi

'l‘lie Chief Public Prosecutor. North-East District, Karkardooma Courts, Delhi.
l)CP. North-East District, Delhi

. lricharge, Lock-up, Karkardooina Courts. Delhi.

. PRO/APRO. 'l‘_is I-iazari Courts/Karkardooma Courts, Delhi.
E). ’l‘he Secretary, Shahdara Bar Association, Karkardooma. Delhi. /1

KJL}: 'l‘he Website Committee. TLis)H?izari Courts/Karkardooma Courts. Delhi.

Principal District & Sessions Judge,
North-East District,
Karkardooma Courts, Delhi.


